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MINISTRY OF HOME AFFAIRS
NOTIFICATION

New Delhi, the 2nd January, 2026

S.0. 26(E).—In pursuance of clause (1) of article 239 of the Constitution and in supersession of the notification
numbers S.O. 273(E), dated the 16™ January, 2023, S.0. 2750(E), dated the 22" June, 2023 and S.O. 2752 (E), dated
the 22" June, 2023, except as respects things to be done or omitted to be done before such supersession, the President
hereby directs that the Administrator or Lieutenant Governor of the National Capital Territory of Delhi, Andaman and
Nicobar Islands, Dadra and Nagar Haveli and Daman and Diu, Chandigarh, Puducherry, Lakshadweep, Ladakh and
Jammu and Kashmir shall, subject to the control of the President and until further orders, exercise the powers and
discharge the functions of the appropriate Government or State Government under the Industrial Relations Code, 2020
(35 of 2020), for the areas where the said Union territories are required to function as the appropriate Government or
State Government.

[F. No. U-11030/1/2021-UTL]
PRAVEEN KUMAR RAI, Jt. Secy.
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